FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

MINWOOL ROCK FIBRES LIMITED OPERATING IN MANUFACTURING - INSULATION
PRODUCTS AT VILLAGE REWAGAHAN, RAINANDGAON, CHHATTISGARH, INDIA, 491441.

(Under sub-regulation (1) of regulation 36 A of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

SL. | RELEVANT PARTICULARS
1. | Name of the corporate debtor along with PAN & CIN/ | MINWOOL ROCK FIBRES LIMITED
LLP No. PAN: AACCM5420H
CIN: U36104CT1988PLC004711
2. Address of the registered office Village Rewagahan, Rajnandgaon,
Chhattisgarh, India, 491441.
3. URL of website | NA
4. Details of place where majority of fixed assets are located | Chhattisgarh
5. Installed capacity of main products/ services NA
6. Quantity and value of main products/ services sold in last | NA
financial year B ]
7. Number of employees/ workmen NIL ) _
8. Further details including last available financial | Details can be obtained through email on
statements (with schedules) of two years, lists of creditors | cirp.minwool@gmail.com and
are available at URL: bagaria.arun(@gmail.com.
9. Eligibility for resolution applicants under section 25(2)(h) | Details can be obtained through email on
of the Code is available at URL: cirp.minwool@gmail.com and
bagaria.arun(@gmail.com. B |
10. | Last date for receipt of expression of interest 16.09.2026
11. | Date of issue of provisional list of prospective resolution | 18.09.2026
applicants
12. | Last date for submission of objections to provisional list 23.09.2026
13. | Date of issue of final list of prospective resolution | 26.09.2026
applicants - |
14. | Date of issue of information memorandum, evaluation | 01.10.2026
matrix and request for resolution plans to prospective
resolution applicants
15. | Last date for submission of resolution plans 31.10.2026
16. | Process email id to submit Expression of Interest cirp.minwool(@ gmail.com
17. | Details of the Corporate Debtor’s Registration Status as | TS02B0064654
. | MSME. B
Date :01.09.2026
Place : Mumbai

Minwool Rock Fibres Limited

Reg. No.: IBBI/IP-N00278/2017-18/10836

701, Stanford, SV Road,
Andheri West, Mumbai 400058
Email id- bagaria.arun@gmail.com
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Rupee rises
26 paise to close
at 95.17 vs USD

MUMBAI, Aug 31 (PTI)

THE rupee pared initial
losses and settled for the
day with gains of 26 paise at
95.17 (provisional) against
the US dollar on Monday,
on possible RBI interven-
tion, as rising crude oil
prices and geopolitical
strain weighed on the local
unit.Forex traders said the
Reserve Bank of India (RBI)
might have intervened to
support the currency at
lower levels after market
participants raised the
probability of a rate hike by
the US Federal Reserve in
September, pushing US
Treasury yields higher and
triggering a broad dollar
rally. At the interbank for-
eign exchange, the rupee
opened at 95.56 and oscil-
lated between 95.11 and
95.56 during the session. At
the end of Monday’s trading
session, the rupee was
quoted at 95.17 (provision-
al), higher by 26 paise from
its previous close.

Gold falls Rs 1,500
to Rs 1.6 lakh/10g

NEW DELHI, Aug 31 (PTI)

GOLD prices fell for the
fourth straight session,
declining by Rs 1,500 to Rs
1,60,900 per 10 grams in the
national capital on Monday
as bearish global cues
weighed on traders’ senti-
ment. The yellow metal of
99.9 per cent purity closed
at Rs 1,62,400 per 10 grams
on Friday.

Silver remained steady at
Rs 2,45,500 per kilogram
(inclusive of all taxes),
according to local traders.

PhonePe launches
UPI payment for
feature phones
without internet

NEW DELHI, Aug 31 (PTI)

FINTECH major PhonePe
on Monday announced the
launch of ‘PhonePe UPI
123Pay’, a service that
enables UPI transactions
for feature phone users
without the requirement of
an internet connection.

With this launch,
PhonePe claims to have
become the first major
third-party application
provider (TPAP) to extend
UPI payment capabilities to
an estimated more than 200
million feature phone users
across the country.

The service, built on a
proprietary technology
stack, utilises an SMS-based
architecture to ensure
transaction reliability even
in regions with limited 2G
connectivity. The company
has partnered with handset
manufacturers like Nokia,
HMD, Lava International,
and Itel Mobile (Transsion
Holdings) to provide the
service pre-bundled on
their devices.

FM Nirmala pitches for India as
manufacturing, innovation hub

NEW DELHI, Aug 31 (IANS)

UNION Minister of Finance and
Corporate Affairs Nirmala
Sitharaman on Monday called
on3Mtodeepenitsinvestments
in research and devel-
opment, advanced
manufacturing and
local  supply-chain
development in India
asshe pitched the coun-
try as an increasingly
importanthub for tech-
nology, innovation and
global manufacturing.

Takingto thesocial mediaplat-
form X, the Ministry of Finance
said the Minister made the

remarks during a meeting with
3M Chairman and CEO William
Brown on the sidelines of the
G20 Finance Ministers and
Central Bank  Governors
(FMCBG) meeting in Asheville,
North Carolina, today.

The discussions
focused on ways to
deepen the US multi-
national’s engagement
with India as the coun-
try evolves beyond
| beingalargeconsumer
market into a platform
for advanced manu-
facturing, technology and
innovation, the Ministry said in
apostonX.

NEW DELHI, Aug 31 (PTI)

FINANCE Minister Nirmala
Sitharaman on Monday said
thereforms undertaken by the
NDA Government, together
with an agile management of
the economy, are bearing
results, with real GDP growth
cominginat7.8 percentinthe
April-June quarter.

India’s economic growth in

Govt reforms, agile economic mgmt
bearing results: FM on GDP growth

the first quarter is well above
the Reserve Bank of India’s 7
per cent GDP growth forecast
for the quarter. “The credit for
this strong performance goes
to the people of India and their
hard work. Reforms undertak-
en by the NDA Government,
together with an agile man-
agement of the economy, are
bearing results,” Sitharaman
said in a post on X.

NBBL's Bharat Gonnect forex transactions
cross Rs 100 million in four months

NEW DELHI, Aug 31 (IANS)

NPCI BHARAT BillPay Limited
said on Monday that forex trans-
actions on its Bharat Connect
platform surpassed Rs 100 mil-
lion in value between April and
July 2026.

The forex category, launched
at the Global Fintech Fest 2025,
processed Rs 27.06 million in
FY26andthenhandledRs111.91
million in the first four months
of FY27, taking cumulative trans-
actions to Rs 138.97 million, the
statement from NBBL said.

The offeringintegrated NBBLs
Bharat Connect platform with
FX-Retail, developed by the
Clearing Corporation of India
Ltd. (CCIL) and provided cus-
tomers with transparent, com-
petitive forex pricing through an
interoperable digital ecosystem.

Traditionally, forex purchases
involve limited price visibility,
dependence on specific bank-
ing or authorised dealer chan-
nels and offline or fragmented
processes, while lack of trans-
parencymadeitdifficult for cus-

tomers to compare rates and
understand the total cost of
a transaction.

Bharat Connect addressed
these challenges through an
interoperable digital market-

place for forex services,
supported by  regulated
banking partners.

The platform is also seeing a
growing number of large-ticket
transactions as live and trans-
parent pricingenables customers
to compare available rates and
make meaningful savings
on forex transactions, the
statement added.

Bharat Connect is helping
modernise forex purchases
throughanopen, interoperable,
and market-linked ecosystem
with RBI’s guidance and CCILs
FX-Retail underpinning trans-
parent price discovery.

Regulated forexprovidersand
digital platforms were
integratedintoacommoninfra-
structure, giving customers
greater access, choice, and
convenience.

The ecosystem brought
togetherleading banks and cus-
tomer-facing platforms.

“On the fulfilment side, par-
ticipating billers include Axis
Bank, Bank of Baroda, Federal
Bank, HDFC Bank, ICICI Bank,
Punjab National Bank, State Bank
ofIndiaandYES Bank,” the state-
ment said.

Customer-facing platforms
include BHIM, Bank of Baroda,
CRED, Federal Bank, MobiKwik,
Punjab National Bank and State
Bank of India, expanding the
avenues  through  which
customers can access forex
services digitally.

NEW DELHI, Aug 31 (PTI)

STATE-OWNED Indian Oil
Corporation (IOC) ramped up
liquefied petroleum gas pro-
duction by nearly 30 per cent
and kept its refineries operat-
ing above 100 per cent utilisa-
tion as disruptions to maritime
trade through the Strait of
Hormuz threatened India’s
energy supplies, its chairman
said on Monday.

The company also diversi-
fied crude sourcing, realigned
refinery operationsand secured
alternative suppliesasthe esca-
lation of conflict in West Asia
disrupted global energy mar-
kets, IOC chairman Arvinder
Singh Sahneysaidinhisaddress
to the company’s 67th annual
general meeting.

“For IndianOil, the priority
during this unprecedented cri-
sis has remained crystal clear
to maintain continuity of ener-

10C boosted LPG output by 30 pc amid Hormuz
disruption, refineries ran above capacity

LpG  LPG

gysupplies despite constrained
sourcing options and volatile
international markets,” he said.

India imports more than 88
per centofits crude oilrequire-
ment, while about 45 per cent
of its crude imports and near-
ly 90 per cent of LPG imports
are linked to the Strait of
Hormuz, underscoring the
exposure of the world’s third-
largest oil consumer to disrup-
tions in the strategic waterway.

“With close monitoring and
guidance from the Ministry of
Petroleum and Natural Gas, our
teams have responded with
agility diversifying crude sourc-

ing, realigning refinery opera-
tions and strengthening supply-
chain coordination to secure
alternate supplies, optimise
cargo movements and rebal-
ance products across regions,”
hesaid.IOCused 24-hour con-
trol rooms, daily reviews and
real-time market monitoring
to respond to supply gaps, he
said, adding that the company
had maintained product avail-
ability despitea “significant shift
away from Middle Eastern
crude grades.”

“Despite a significant shift
away from Middle Eastern
crude grades, our refineries
operated above 100 per cent
utilisation, LPG production was
ramped up bynearly 30 per cent
within a short period, and our
gas business maintained sup-
plies to priority sectors while
securing additional LNG from
diversified geographies,”
he said.

Over 7.5 crore non-audit taxpayers
filed ITRs for AY27 so far: I-T Deptt

NEW DELHI, Aug 31 (IANS)

THE IncomeTaxDepartmenton
Monday said morethan 7.5 crore
income tax returns (ITRs) have
alreadybeenfiled for assessment
year 2026-27 and urged taxpay-
ers with business or profession-
al income who are not subject
to audit requirements to com-
plete the filing process before
the due date ends.

In apost onsocial media plat-
form X, the department said the
deadline for filing non-audit
business or professionalincome
tax returns falls on August 31,
2026 and advised eligible
taxpayers not to wait until the
last moment.

“Over 7.5 Crore ITRs have
already been filed for AY 2026-

27,” the department said on X.

“The clock is ticking for the
(non-audit) business or profes-
sionalincometaxreturn (ITR) fil-
ing deadline (August 31, 2026).
If you haven't filed your ITR 3, 4,
5, or 7 (non-audit) yet, don’t
wait for the eleventh hour. File
now!” it added.

The reminder comes as tax-
payers rush to meet the filing
deadline applicable to individ-
uals and entities with business
or professional income that are
notrequired to get theiraccounts
audited under income tax laws.

In addition, ITR-3 is general-
lyused byindividuals and Hindu
Undivided Families (HUFs) earn-
ingincome from business or pro-
fession who are not eligible to
file simpler return forms.

India calls for more predictable regulatory
environment in Brazil to boost pharma exports

NEW DELHI, Aug 31 (PTI)

INDIA has called for a more
predictable regulatory envi-
ronment in Brazil to boost
exports of pharmaceutical
goods, the Commerce Ministry
said on Monday.

The issue came up for dis-
cussionduringthe eighth meet-
ing of the India-Brazil Trade
Monitoring Mechanism (TMM)
in Brasilia, Brazil. Commerce
Secretary Rajesh Agarwal
attended the meeting.

In the meeting, progress was
made in facilitating market
access for Indian pharmaceu-
tical products.

“India emphasised the need
forsupportingmore predictable
regulatory pathways and facil-
itating greater market access,”
it said. It added that India can
contribute to the availability of
affordable, quality medicines
and strengthen efforts towards
more accessible healthcare.

India and Brazil also agreed
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for early finalisation of terms of
reference for starting negotia-
tions to expand the scope of the
existingtrade pactbetween New
Delhi and the South American
bloc Mercosur.

Mercosur is a trade bloc in
Latin America comprising
Brazil, Argentina, Uruguay, and
Paraguay. The India-Mercosur
Preferential Trade Agreement
(PTA) came into effect on June
1,2009.This PTA haslimited cov-
erageand contains only 450 tar-
ifflines or products. Both sides
are looking at expanding the
scope of this pact to a full-
fledged agreement.

“The India-Mercosur
Preferential Trade Agreement
offers considerable scope for
expansion and modernisation.
With India-Mercosur bilateral
trade reaching USD 20.84 bn in
2025, both sides committed to
early finalisation of the Terms
of Reference,” the Ministry said.

Theterms of reference means
the agreed framework that sets
the scope, objectives, and rules
for the negotiations of a trade
pact. Bilateral trade between
India and Brazil touched USD
15.07billionin 2025-26.The aim
is to take the trade to USD 30
billion by 2030.

Maruti Suzuki raises capex to
Rs 77,500 cr for five years till FY31

NEW DELHI, Aug 31 (PTI)

tral measures, and logistics, and so on.”

CAR market leader Maruti Suzuki India has
increased its capex outlay to Rs 77,500 crore for
five years till FY31 for capacity expansion, new
models and R&D among others, its Managing
Directorand CEO HisashiTakeuchisaid on Monday.

Responding to a query from shareholders at the
company'sannual generalmeeting, healso assured
that Maruti Suzuki cars starting from production
year 2008 are compatible with E20fuel. “Regarding
the capex side for FY26-27, we have planned a 40
per cent jump in capex expenditure in a single
year, from around Rs 10,000 crore last year to Rs
14,000 crore this year. Cumulatively, during FY26-
27 to FY30-31, we have planned a capex of Rs

77,500 cr,” he said .

Last year, Toshihiro Suzuki, Representative
Director and President of Suzuki Motor Corporation
the parent of Maruti Suzuki India had stated that
the company would invest Rs 70,000 crore in the
next five to six years in India to strength-
en its operations. Elaborating where the
investments would be utilised, Takeuchi
said,”Capex is planned for capacity
expansion, new model development,
R&D activities, plant measures, market-
ingandsalesinfrastructure, carbonneu-

Subhash Chandra drops mention of Ambani allegations, shifts focus to settling Essel deht

To another question about E20 fuel compati-
bility, Takeuchi said,”I would like to assure that all
of our current ongoing products are E20 compat-
ible products. Actually, we have improved our
compatibility to ethanol from the production year
2008. So after 2008, all of our products are
E20 compatible.”

On sustainability efforts in manufacturing, he
said the company is taking many steps to achieve
carbon neutral manufacturing, includingincreas-
ing in-house solar capacity from 79.1 megawatt
in FY25-26 to 211.3 megawatt by 2030-31, “which
will cover almost 35 percent of our total electric-
ity requirements”.

He further said,”The remaining portion we are

going to buy green electricity mainly by solar and

wind power for our plant operations.”

The company will also put up biomass plants
at its Manesar and Kharkhoda factories and also
at the new plant at Sanand in Gujarat.

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
MINWOOL ROCK FIBRES LIMITED OPERATING IN MANUFACTURING — INSULATION

PRODUCTS AT VILLAGE REWAGAHAN, RAJNANDGAQON, CHHATTISGARH, INDIA,
491441,
(Under sub-reguilation (1) of regulation 38A of the Insolvency and Bankrupley Board of India
{Insclvency Resolution Procass for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS

& CIN/LLP No.

1 |Name of the corporate deblor along with PAN| MINWOOL ROCK FIBRES LIMITED

PAMN: AACCM5420H
CIN:U36104CT1988PLCO04T 11

2 |Address of the registered office

\illage Rewagahan, Rajnandgacn,
Chhattisgarh, India, 481441,

NEW DELHI, Aug 31 of roughly Rs 22,006 crore. theRs 22,006 crore figurehadbeen  had agreed to repay their out-

sz MG MOtor (PTI) Chandra’sremarksonFridayhad = widely misunderstood because it standing obligations. The bor- : URL?erm — = ;
India appoi“ts takenamarkedly differenttone. He  represented claims arising from  rowers number about 85 and are | * |[Pe/sofplacevneremajontyifixed assets  Chhaltsgarn
i TWO days after launching an directlynamed Ambani, chairman  personal guarantees he had pro- loosely associated with the Essel 5 irsiiegcasacty ofmain products/services [NA
Parth deal unusually sharp attack on billion-  ofRelianceIndustries,andaccused vided for loans taken by compa-  Group, he said. & (Cuenilyendveleof melnprodions servces| A
. aire Mukesh Ambaniand accusing  Reliance-linked media businesses nies associated with the Essel Accordingto Chandra, thebor- soldinast financial year
as chalrman Reliance-linked media outlets of includingTV18and CNBC-TV18of Group, rather than money he had  rowers told him their outstand- |7 [Numberofemployses/workmen NIL

running a campaign against him,
Zeefounder Subhash Chandrahas,

spreading what he called misin-
formation abouthisinsolvency pro-

personallyborrowed. He said he met
the borrowers on Sunday and they

ing bank debt was about Rs 990 [ g
crore.

Further details including lasl available |Details can be obtained through email on

MUMBAI, Aug 31 (PTI) financial statements (with schadules) of two |cimp.minwool@gmail.com and

in his now near-daily public state- ceedings. years, lists of creditors are available at URL:  |bagaria arun@gmail.com.
AUTOMAKER JSWMG ments, droppgdfurthermgntloan R eliance OFF“:E OF THE SUPERlNTENDING ENGINEER 9 |Eligibility for resolution applicants under|Details can be obtained through email on
Motor India on Monday those allegations and shifted his rejected the alle- PUBLIC WORKS DEPARTMENT, E/M CIRCLE, RAIPUR (C.G.) section 25(2)(h) of the Code is available &t cirp.mimﬁool%gmail.wm and
said its board has appoint- focus to settling outstanding dues ~ gations as base- ~ URL: bagaria.arun@gmail.com.
ed Parth Jindal as Chairman and defending his personal insol-  less and said its g-Pr@urement Tender NQthE 10 [Lastdate forreceipt of expression of interest |16.09.2026
of the company, with vency plan. media brands Online tenders are invited on behalf of Governor of Chhattisgarh from contractors, | | Datg‘l le issue ?F Dmt‘fiS'G"B' list of prospective | 18.09.2026
immediate effect. Chandra, during an 18-minute had never been |C.G. P.W in new Registration system (unified Registration system) for the following 5 rL% ol I .
. . . . . ast date for submission of objections {o{23.00.2026
Prior to this, Parth was interaction with followers on used to attack |work :- provisional list
the Director of the compa- Instagram, attended by about 560  anyone. | 13 |Date of issue of final fist of prospective|26.09.2026
ny. JSW MG Motor India Pvt | peopleatitspeak madelittlefresh ~ Chandra’s |N'T N Name of work probable aMOUNt| | leownppane |
Ltd is a joint venture reference to his allegations against companydidnot | Of contrac 14 [Dats of Issue of information memorandum, 01.10.2026
between JSW Group and Ambani, instead tellingviewersthat  respond to an |[76/SE E/M/2026-27 (I Call) | Providing And Fixing Of 2 Nos. | Rs 25.94 :f;?l‘;?f]'?,Tn';“?;Lh’}vi”ris';ﬁﬁiﬁ‘;;;{;?ﬁt':‘””
Chinese state-owned ) borrowerslinkedtohisEssel_Group email seeking |[System Tender No 198386 | High Mast Pole Lighting At Two | Lacs 5 [Lastdate for submission ol resoluionplans[31.10.2026
automaker SAIC Motor, in had agreed to settle their out- commentonthe [Registered contractor class | Different Junction Points For 16 |Process email id lo submil Expression of|cirp.minwocl@gmall com
which JSW holds 35 per standing obligations with lenders.  apparentchange |in "D" & above For Form A Kondagaon By-Pass Road Interest
cent stake, while SAIC The Instagram interaction on inhisstanceand |(percentage rate) District Kondagaon (C.G.) 17 |Details of the Corporate Debtors TS02B0064654
Motor holds 49 per cent. Monday came after three state- asking whether : PojeI=on s coMEa
The remaining 16 per cent ments he issued to counter criti- he had with- Date of bid submission 21-09-2026 The tender documents can be downloaded Elate‘-lﬂr:“&??ﬁ . Sd-
stake in the company is cismoveraNational CompanyLaw ~ drawn or |from the web-portal http:/leproc.cgstate.gov.in. Only those contractors/bidders, | [ " M iy
held by Indian financial Tribunal-approvedrepaymentplan  droppedhisalle- |interested in bidding shall pay the tender document cost online. Minwool Rock Fibres Limited
etituti ; ; ; ; Reg. No.: IBBUIP-N00278/2017-18/10836
institutions, dealers under which creditors are set to  gations against . . " 2% Siarfond S Eood
and employees. recover about Rs 6.25 crore from  Ambani. Supermtenf:llng Englneer Andheri West, Mﬂmgmn;’&s‘
his personal estate against claims Chandra said |HTR/G-262703032 P.W.D. (E&M) Circle Raipur (C.G.) Email ic- bagaria.arun@gmail.com
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CHHATTISGARH STATE POWER DISTRIBUTION CO. LTD.

NT OF CHHATTISGARH UNDERTAKING) (A SUCCESSOR COMPANY OF CSEB)
F THE SUPERINTENDING ENGINEER, (CC-I), RAIPUR, Website - www.cseb,gov.in
Office Mail ID — sece.raipur@espe.co.in Phone No. 0771-2574800, 2574801 Fax No. 0771-2574805
NOTICE INVITING TENDER THROGU E-BIDDING
E-tenders are invited against below tenders of following work:-
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S.| Tender No. Name of work WValue of contract| EMD Amount | Last date & Time | Due date of
N. {Without G8T) | (onling} | of submission of | Opening
bids
1| TR-2026 59 | Awarding contract for engagement of 1 Peon for OVo
D1.31.08.2026/ City Cirele-I, CSPDCL, Raipur, the period of contract Di.21.09.26 | Di21.09.26
RFX No. | will be for 2 year on the monthly rate basis. The| 340920 3409 upto 02:30 PM. | upto 03:00
8100053993 | CSPDCL reserves the right to terminate the term of M
contract period’ onder on | month advance notice basis,
Details of Tender, Technical Specifications, Terms and Conditions ete are available on our website

www.esehogov.in, www.cspdel.co.in and e-bidding http:/eijsrp.cspdel.co.inThe Tender document can
also be downloaded from CSPDCL's official website mentioned above. The cost of required Tender fee
(which is not refundable) of Rs. 2000/~ including GST and EMD for each tender may be deposited by online
through e-bidding.
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W E
Mo, | Name of Equipment [ make [ ModelNo, | ame of Deparimed
L | Fully Automated Clical | Transasia Blomedhcal Lid. | 011000 | Binchemistry Dept:
Chamistry Aralyzer | | |
2. | HPLL Anabyzer Transasis Bonedical Ltd. | HB Vertex Banchemistry Dept.
| | HoALc Testing Analyer]
[ 3. | 6 Pant Hematology Anahyeer | Transasia Bomedical lid. | #1100 | PathologyDept. |
4, | Coagulztion Amalyzer Transasia Bormadical L fCL-106 | Fathalogs Dept.
5. | ES Anatyzer Transasia Biomedical Ltd. BLX | Bathology Dept. |
| & | Urime Anakzer Transasia Bornedical Ltd laura | Pathalogy Dept.
{7 | Electrobyte Amahyger | Transosia Biomedicalttd. | £C30 | Biachemistry Degt. |
& | Automated Micrascopy Sigtuphe A-100 | Pathology Dept.
| 9Part Hematclogy Analyser | Honba India Pt Ltd. \'UMEZIN'H-EW_E =l
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NOTICE FOR INVITING TENDER (NIT)
(Second Call)
“Unified Platform for Agriculture and Holistic Assessment with Records (UPAHAR)"”

Director of Land Record, Chhattisgarh Government invites bids from qualified and experienced
companies for the selection of System Integrator to study, design, development, integration,
implementation, execution, migration, operation, and maintenance of "Unified Platform for Agriculture and
Holistic Assessment with Records (UPAHAR)" with the use of Geo-spatial, Remote Sensing and new
emerging technologies for the Director of Land Record, Government of Chhattisgarh. Bidders qualifying
as per the criteria defined in the RFP are encouraged to participate in the selection process.

Interested bidders should submit their bids online only in response to this NIT latest by 17:30 hrs on
11/09/2026 through the online tender portal. The detailed RFP document can be downloaded from the e-
tender portal hitp:iwww._eproc.cgstate gov.in and departmental portal htp:/revenue cg.nic.in.

Director,
Land Record, Chhattisgarh
MNava Raipur Atal Nagar,

G-2627003019/4

OFFICE OF THE COMMISSIONER MUNICIPAL CORPORATION

Raipur (C.G.)

e-Procurement. Tender Notice
Main Portal: http://eproc.cgstate.gov.in

(First Call)
NITNO:Q190/RMC/2026 RAIPUR DATED: 24-08-26
Online bids are invited for the following works of works up to 17-09-2026, at 17:30 hours,
System No.Name of Work Amount | Costof | Earnest Eligible Time
Tender of the Tender | Money class of allowed
Nao. Estimate | form Deposit contractor| for
Hirm Completion

198243 | Operation and maintenanceof | 36.00 5000.00 | 27000.00 | "D" and 12

CCMS pannel under Raipur Lacs Above Months

Municipal Corporation

The details can be viewed and downloaded online directly from the Government of Chhattisgarh

Procurament Portal https:/feproe.cgstate.gov.in from 24-08-2026., 17:30 Hours (IST) on wards.

For more details on the tender and bidding process you may please visit the above-mentioned portal,

NOTE:-

1. Alleligible/interested contractors are mandated to get enrolled on e-Procurement portal.

2. Contractors can contact Help Desk for any clarification of their doubts regarding the process of
Electronic Procurement System. Help Desk at Toll Free No. 18004199140 or through Email 1D
help desk. eproe@egswan.gov.in

3. ForMore Details please download NIT details.

4. Mabile No. 78088-10000 EXCUTIVE ENGINEER

MUNICIPAL CORPORATION
RATPUR (C.G)
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